FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF TULSIANI CONSTRUCTIONS
AND DEVELOPERS PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor M/s. Tulsiam Constructions and Developers Private
Limited
2. | Date of incorporation of corporate | 07/06/1999
debtor
3. | Authority under which corporate | Registrar of Companies [ ‘ROC’]- Delhi.
debtor 1s incorporated / registered
4. | Corporate Identity No. / Limited | U70200DL1999PTC256694
Liability Identification No. of
corporate debtor
5. | Address of the registered office and | Plot No.3, Block N, Green Park (Main), New Delhi-
principal office (if any) of| 110016.
corporate debtor
6. | Insolvency commencement date in | 7" October, 2022
respect of corporate debtor [‘Order received on 21% October, 2022].
7. Estimated date _ of closure of | g April, 2023.
insolvency resolution process [€180 days from 21% October, 2022°]
8. | Name and registration number of | Rabindra Kumar Mintri
the insolvency professional acting | IBBI/IPA-001/IP-P00707/2017-2018/11194
as interim resolution professional
9. | Address and e—mail of the interim | Add: JD-18-B, Near Ashiana Chowk, Pitampura,
resolution professional, as | New Delhi-110034.
registered with the Board Email: mintri_ca(@rediffimail com
10.| Address and e—mail to be used for | Add: JD-18-B, Near Ashiana Chowk, Pitampura,
correspondence with the interim | New Delhi-110034
resolution professional Email: tulsiani.cirp@gmail.com
Ph. No: 9811163846
11.| Last date for submission of claims | 4™ November, 2022.
12.| Classes of creditors, if any, under
clause (b) of sub-section (6A) | Homebuyers
of section 21, ascertained by the
interim resolution professional
13.| Names of Insolvency Professionals |1. Ms. Babita Jain
identified to act as Authorised |  IBBI/IPA-002/IP-N00321/2017-2018/10926
Representative of creditors maclass [ py Gagan Gulati.
(Three names for each class) IBBI/IPA-002/IP-N00893/2019 -2020/12832
3. Tanveer Ilahi
IBBI/IPA-001/IP-P-02553/2021-2022/13874
14. (a) Relevant Forms and Mentioned below at point no. V.
(b) Details ~ of  authorized | Details of Authorised Representatives
representatives 1. Ms. Babita Jain

Add: 35B/6 Ram Mohan Plaza, Madho Kunj




211002.
Email: jainbabita06(@gmail.com

2. Mr. Gagan Gulati.

110015.

Email: advocategulati@gmail.com
3. Tanveer Ilal
IBBI/IPA-001/IP-P-02553/2021-2022/13874

UP-250002
Email: ip.tanveerilahi@gmail com

II.

II.

IV.

VI

Notice 1s hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the M/s. Tulsiani
Constructions and Developers Private Limited on 7™ October, 2022.

The creditors of M/s. Tulsiani Constructions and Developers Private Limited, are hereby
called upon to submit their claims with proof on or before 4th November, 2022 to the
interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic
means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate
its choice of authorised representative from among the three insolvency professionals
listed against entry No.13 to act as authorised representative of the class [Homebuyers]
in Form CA.

The claims may be submitted in their specified forms. Form B - Operational Creditor
(Other than Workmen/Employee); Form C - Financial Creditor; Form CA - Financial
Creditors in a class: Form D- Workmen/Employee; Form E - Authorized Representative
of Workmen/Employee; and Form F Other Creditors. Copy of the above Forms can be
downloaded from https://ibbi. gov.in/downloadform.html

Submission of false or misleading proofs of claim shall attract penalties.

_ oy
\‘/"{Q\_A’__J_,__. o o)

Rabindra Kumar Mintri
(Insolvency Professional)

Reg. No.:IBBI/IPA-001/IP-PO0707/2017-2018/11194
E-mail Id : mintri_ca@rediffmail.com
Ph. No.:9811173846, 011-40042899
Address:JD-18-B, Near Ashiana Chowk Pitampura, N.D.-34

Rabindra Kumar Mintri

Date: 23.10.2022 (Insolvency Professional)
Place: New Delhi IBBI/IPA-001/IP-P00707/2017-2018/11194

Master Zahurul Hasan Road, Allahabad, UP-

Add: A-179, Fust Floor, Sudershan Park, New
Delhi ,West, National Capital Territory of Delhi-

Add: 1754, Zakir Hussain Colony, Hapur Road,
opp. Government Girls Inter College Meerut,
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S PUBLIC NOTICE NORTHERN RAILWAY
N uvama Wea Ith M an age me nt I_| 11 |tEd in genaral public is henaby informed that the document “Original Registered Agresment for CORRIGENDUM
Sale dated 01/11/12013", executed between Shn Manjibhal Karman Pased & Mrs. Kantaben M Ref: Tender Notice N 4?;2{"22' ill.iii- IJ ted: 73.09.2032
(Formerly known as Edelweiss Securities Limited) Patel and M. Wi Ranchhod Gajors & Mrs. Jaysnree Murj Gajora, “Original registration s : T
Receipt No. THN-11-3184-2013, dated 01/M11/2013", "Original Stamp Duty Paid dated (1} Tender Motice No. 09222593 due on 24.10.2022
2I10V2013", "Original Index Nl dated 01111/2013", “Original Registered Sale Deed cum : ;
Corporate Identity Number : U67110MH1993PLC344634 Conveyance dated 1205/2014° executed between Shi Marjjbhal Karman Palel & Mrs, | |1 o o Croe (o dpove tender, fender Opening Date has been revised now
Regd. Off: Edelweiss House, Off. C.ST. Road, Kalina, Mumbai - 400 098 Tel: +91-22-4009 4400 Kantaben M, Patel and Mr. Muri Ranchhod Gajora & Mrs. Jeyshrea Murji Gajora, "Original | | due on 23.11.2022. All other terms and conditions remain unchanged.
Standalone Financial Results for the quarter and half year ended September 30, 202; dated 03/05/2014", “Original Index Il dated 12/05/2014, “Original Alltment letter dated ng p ps.g v R
(Rin Crores, except per share data) 050572002 issuwed by Hari Niwas Co-Operative Housing Society Lid. in faver of Shri SERVING CUSTOMERS WITH A SMILE
Manjibhai Karman Patel & Smt. Kantaben Manjibhai Patel”, “Original Share Certificate
_ Quarter Ended Half Year Ended Year Ended no.} issued by Hari Niwas Co-operative Housing Society Limitad in the name of Manjibhai
Particulars September June September September September March K. Patel dated 18/07/2002", "Original Share Certificate no. 4 issued by Harl Niwas Co-
30, 2022 30, 2022 30, 2021 30, 2022 30, 2021 31, 2022 operative Housing Society Limited in the name of Manjibhai K. Patel dated 18/07/2002.", i FQRM G
(Audited) (Unaudited) (Unaudited) (Audited) (Unaudited) (Audited) “Original NOC dated 29/04/2014 for mortgage issued by CIDCO in favor of Saraswat Co-
operative Bank Lid.", "Original NOC dated 29/04/2014 for mortgage issued by CIDCO in INVITATION FOR EXPRESSION OF INTEREST
. . favor of Mr, Murjl Ranchhod Gajora & Mrs, Jayashree Murji Gajora”, “Original Share
1 Total income from operations 95.28 81.67 88.14 176.95 156.79 381.72 Certficate no. 400582 in the name of Mr. Murji Ranchhod Gajora & Nirs, Jayshree Murji FOR JAGAT REALCON PRIVATE LIMITED
_ _ Gidixs dated FTOTAAIA Taiinod. le Basant Sank " “Orkainal Shars. Cavificats OPERATING IN LIQUOR RETAIL BUSINESS AT DELHI
2 Net Profit / (Loss) for the period (before Tax, 3.97 (9.84) 23.54 (5.87) 24.77 36.29 SR i B Nty WARENE L L {Under Requlation 364 (1) of the | | d Bank Board of Indi
Exceptional and/or Extraordi i+ 400593 in the name of Mr. Murji Ranchhod Gajora & Mrs. Jayshree Murji Gajora dated | | (Under Regulation 36A (1) of the Insolvency and Bankruptey Board of Indial
xceptional and/or Extraordinary items) 17/01/2014 issued by Saraswat Bank.”, “Original LOD dated 130472017 from SaraswatCe- | |(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)|
3 Net Profit / (Loss) for the period before Tax 3.97 (9.84) 23.54 (5.87) 24.77 183.60 EP“““ E'S:‘F_ﬁ-- EI’;:“T:“:':- I"'“'l' :ﬂg"““‘z” cﬁ“i”“ fm'r:*-"ﬁ:“:'“i';d“’ed':ﬂ - RELEVANT PARTICULARS |
(after Exceptional and/or Extraordinary items) o L ri AN ORI IR i L \1.| Name of the Corporate Debtor | JAGAT REALCON PRIVATE LIMITED
13042047 In favor of M. Mur]l Ranchhod Gajora & Mrs. Jayashres Murji Gajora.”, "Copy
i i f 0 Certificate dated 07/04/2004 issued by Navi Mumbai Municipal along with PANICIN/LLP No. | CIN: U45400DL2008PTC172370
4  Net Profit / (Loss) for the period after Tax 1.93 (8.54) 34.71 (6.61) 35.19 187.94 N e PHRE - RTNHENN T . Y- T, ALY, P TR o ; . .
fror E fional and/or Extraordi it Corporation.”, and "Original society noc dated 24/572017 issued by Hari Niwas CHSL", |2 | Ackdress of the registered office [ ATM No. 2 & 3 Pacific Mall, KP- Block,
(after Exceptional and/or Extraordinary items) have been lostmisplaced and since then te above Documents are not raceable. Any person Pitampura, New Dedhi- 110034
- . dealing with this document or claiming any right, title or nterest on the property shall be mull and 1 ;
> Total Co.rr.1prehen.5|ve Income for the PerlOd 1.93 (8.54) 34.71 (6.61) 35.19 187.55 waid. IFiLis found by any persen, Ban i is requested b informirelum on below mentioned addrass E UHL_‘L‘If websile _ NA i
[Cfthlr'S'ng I::ir(())?l:/ (EOSS) forhthe Pe”lOd within 7 days to the below Address: Sdie Authorisad Offcer | || DE18IS of place where majority | NA
(aﬂer ax) an er Comprehensive Income For IFL Home Finance Limitsd. [ | of fieed assels _E|re h:u:a[.ed
(after tax)] Place; Guroaon, Branch Office; Plot Mo 58, Udyog Vihar Phase- IV, '5.| Installed capacity of main MA
) - y I | 1
6  Paid-up equity share capital 35.04 35.04 34.73 35.04 34.73 17.17 Date:- 241102022 HAGr-T Gilaon, FanR1ZaNA | | TGO SErcep.
(Face Value of ¥ 10/- Per Share) 6. | Cuantity and -{alue of main MA
HANocos dap 3i7Tos ST products/ services sold in last
7  Reserves (excluding Revaluation Reserves) 1,532.31 1,524.17 1,363.07 1,532.31 1,363.07 (701.75) @ = financial vear
Central Bank of India e 8
8  Securities premium account 2,718.42  2,718.42 1,072.36 2,718.42  1,072.36 492.30 3511 31 SreE B e CENTRAL® TO You BINCE 1811 , be it il
1 BRANCH OFFICE: GOKULPURI, DELHI | |*|uther detais includinglast 201, Second Flaor, Park View Complex,
9 Networth 1,599.00 1,590.97 1,470.67 1,599.00  1,470.67 1,591.82 : ; available financial statements | Plot No. 48 H LP. Exters|
2 POSSESSION NOTICE (For Immovable Property) it sthodules) of o years, |Dakirtaoge T
10 Paid-up Debt Capital / Outstanding Debt 341.90 284.58 - 341.90 - - Appendix-IV [See Rule - 8(1)] - ; :
PP lists of creditars, relevant dates
11 Outstanding redeemable preference shares - - - - - - Whereas, the undemlgned bEIﬂg the Authorized Officer of the for subsequent events of the
' . Central Bank of India, Gokulpuri Branch, Delhi under the process are available at:
12 Debt Equity Ratio 0.21 0.18 - 0.21 - - Securitization and Reconstruction of Financial Assets and| [|Eligibiity for resolubon applicants | Detals can also ba provided on request
13 Earnings Per Share (3) Enforcement of Security Interest Act, 2002 and in exercise of under saction 25(2}(h) of the through emad; cirp.jagatrealcon@gmail com
(Face Value of Z 10/- each) powers conferred under Sub-Section 13(12) read with Rule 8 of| | |Code is available at -
_ the Security Interest (Enforcement) Rules, 2002, issued Demand| 10| Last daie for receipt of expression | 12-11-2022
- Basic (Refer note 6) 0.55 (3.12) 10.00 (2.12) 10.14 109.45 MNotice dated 09/10/2021, Calling upon the Borrower/Guarantor: | |of interest - :
- Diluted (Refer note 6) 055 (3.12) 991 (2.12) 10.04 53.63 Mr. Anil Kumar Sharma S/o Late Om Prakash Sharma, R/o.| [11|Date of issue of provisional st of [ 22-11-2022
1010, Gali No.14, Kailash Nagar, Ghaziabad, U.P. Also At: H.| | |prospective resolution applicants
14 Capital Redemption Reserve 0.27 0.27 0.27 0.27 0.27 0.27 No.B-229-A, Block-B, Panchvati Colony, Village-Dundahera, 12| Last date for submission of 27-11-2022
. Pargana - Loni, Tehsil & Distt.-Ghaziabad, U.P. and Mrs. Geeta objections to provisional list
15 Debenture Redemption Reserve i ) i i i i Sharma W/o. Mr. Anil Kumar Sharma R/o. 1010, Gali No.14,| 13{Process email id to submit EQI | cirp. jagatrealcon@gmail.com, lovanest.cs@gmail.com
16 Debt Service Coverage Ratio* 0.04 (0.02) NAA 0.02 NAA 4.07 Kailash Magar, Ghaziabad, U.F. Also At: H. No, B-223-A Loveneet Handa |
: : Block-B, Panchvati Colony, Village - Dundahera, Pargana - Loni Resolution Professional for Jagat Realcon Private Limited |
5 N N 1 1 ] ] I
17 Interest Service Coverage Ratio 148 (1.17) NA 0->4 NA 407 Tehsil & Distt.-Ghaziabad, U.P. and Mr. Nikhil Sharma S/o. Anil IBBI Reg. No.: [BBIIPA-002/IP-N01048/2020-2021/13388
! Net worth = Equity share capital + Instruments entirely equity in nature + Other equity Kumar Sharma R/o. 1010, Gali No. 14, Kailash Nagar. Ghaziabad, Regd. A.dd.;ﬂlh IBBI: 201, SEI:!EII'IGEIEW. Park II.-"IE'-'i CUH‘IF”E—;:E.
? Paid-up Debt Capital / Outstanding Debt = Debt securities + Borrowings (other than debt securities) . i 7 : . ) | Date : 2210, 5022 lot Mo. 4B, Hasanpar, |P. Extension, Deshi-110092 |
® Debt-equity Ratio = Total debt [Debt securities + Borrowings (other than debt securities)] / Net worth H.P.E?l:ﬂ Atl':'H' No.B EEQ._’?E Elﬁ(}&k DE.' FE;T]G“"{’EE %ﬂlﬁﬂg. ;.:::“Elgﬂ | Place: New Delhi Email: cirp jagatrealcond@gmail.com, |D'-'EHEET.EE@ng|i|.E-EImJ:
“ Debt Service Coverage Ratio = (Profit before tax, Exceptional items and Finance cost excluding IND AS 116 impact) / ( Finance cost excluding IND AS 116 impact + Principal uncanera, Farga FIE—_ oni, E 8l 15 3 &Elza ad, L.r., repay
repayment in next six months) the amount as mentioned in the notice being Rs.35,16,900/-
* Interest Service Coverage Ratio = Profit before tax, Exceptional items and Finance cost excluding IND AS 116 impact / Finance cost excluding IND AS 116 impact {Rupﬂﬂs Thll’l}' Five Lakh Sixteen Thousand Nine Hundred
" No borrowing during the period and outstanding as on date. Hence not applicable. Dﬁl'_'.l'] inclusive of interest ::harged Up‘tﬂ 09.10.2021 with
Notes: further interest, expenses and other charges etc. thereon R el SECURITIES R IA Ck P ot
1. OnAugust18,2022,the Company has changed it's name from Edelweiss Securities Limited to Nuvama Wealth Management Limited. ‘l."l.l"lthll'! 60 days from the date EII‘_!’E{.‘-E{PE of the said notice for
. . o . . . . , Housing Loan. The borrower having failed to repay the amount, RELIANCE SECURITIES LIMITED
2. Theaboveisan extract of the detailed format of quarterly and half yearly financial results filed with the Stock Exchange in accordance with Regulation 52 of ke ie Fara v niran o T Barowers and the oublc T narar Reqd. Office: 11 Floas, R - Tech IT Park, Nikon Compound, OF Waslern Express Highar
the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 as amended (the 'Listing Regulations, 2015') and the Accounting Standards that th 5 ¥ g Hoh bale : Pf th g Goragann (Eaal], Mumbs - 400063 | CM.UESEROMH2005FLE 154052
specified under section 133 of the Companies Act, 2013 read with the Companies (Indian Accounting Standards) Rules, 2015 as amended and the relevant e L Si3igho ,EE' 1 possassion o e prc:pEI_'l}f Statomer “_'f’“”“‘“_'[‘_'“'_“'l’"‘? frr M ket i oo 36, 237
provision of the Companies Act, 2013, as applicable. The full format of the financial results are available on the website of the Stock exchange described _herem below in '?:KEMEE of pF"""E"E conferred _'3'” him s s "'“w'ﬁﬁfﬁiﬁﬁfmﬁ;ﬂﬂgfﬁmJ'mn'*mmw
(www.bseindia.com). under section 13(4) of the said Act read with rule 9 of the said rules ' e
3. For the other line items referred in regulation 52 (4) of the LODR Regulations, pertinent disclosures have been made to the Stock Exchange on this ?ﬂ.‘{U.EDEE. TI‘}E borrowers in pEII'.tI{:L.IlEIl' and the public in ' [ uwwrinm Your Enced |
(www.bseindia.com). general is hereby cautioned not to deal with the property and any e | Particums i e g Wi |
4. The above standalone financial results of the Company are reviewed and recommended by the Audit Committee and have been approved by the Board of dealing with the P"?F‘Em’ will t‘? subject to th_E' charge of the | Tokal lioaan frou Operitions ,_:,;:, anpe _1;_5.:; il
Directors atits meeting held on October 21, 2022. Central Bank of India, GUI‘“_IPU” Erﬂnﬂh- D"BI!'" for an amount of 5 et Profit { [Loss) bor the Period betore Tax. 1295 7% 2 546
5. The above standalone financial results for the quarter ended and half year ended September 30, 2022 have been subjected to audit by the Statutory Rs.35,16,900/- {RUF_EEE T_h'“'.'l" : Five Lakh Sixteen Thousand {Peior Ehce] b L Yaran JY . :
Auditors of the Company and the auditors have issued an unmodified audit report. Nine Hundred Only) inclusive of interest charged upto 09.10.2021 3 mfﬂﬂfmmﬂgaﬁﬂﬂ_’ﬁ:;ﬂ 1.2 M 2.6
6. Earnings per share for the quarters ended September 30, 2022, June 30, 2022, September 30, 2021 and half year ended September 30, 2022, September with folh_E'F'_ interest, expenses and other | charges Et’f-‘-- & | NetProBt [Loss) kor he period aMer Tax (34 525 518
30,2021 are notannualised. Earnings per share is calculated on Net profit for the period. thereon within 60 days from the date of receipt of the said [arher Exciplionsl andior Exracndinary e
nu‘tiﬁg 'Egr Huusing Lﬂanr ] Todsl Comgaahenalve In_m-a Toir B il [Comigdi iy 1188 LTkl 13T
. e s St . Profiti|Loss) £ th after d Oth
For and on behalf of the Board of Directors Your attention is invited to provisions of Sub-Section (8) of munﬂnﬂlﬂlnmwlaérm :
Section (13) of the Act, in respect of time available to redeem B | Patup ey share it snd cverbe peefereroe shivss | 23500 23500 23,500
gttt TR oy BB e ]|
Sd/- thE HECH I'Ed EEESEEERIFTIGH ﬂF PRGPEHW T Fesarses (exciuding Renvalualion Fesane| 19812 {11 958) 111 0721
Ashish Kehai : i ] Sacuriles Pramium Account Y ? 2
shish Kehair All the property and parcel of immovable property situated at 8 | ettt 13588 11 543 17438
. Managing Director & CEO House No.B-229-A, Khasra No0.1335, Panchvati Colony, 10 | Cutslanding Dett L 10547 7588
Mumbai, October 21, 2022. DIN: 07789972 Village - Dundahera Pargana - Loni, Tehsil & Distt.- Ghaziabad, 1 | Custanding Reeemabie Prefissnce Shares - - :
U.P. Bounded: 17 | Debl Equity Rate 013 055 nEd
West: Road 24 Feel Side 37 Feet 2 Inch 13 ﬁ;".';':'.?uﬁ.f"irf.; o 5;2'.'1.'.’1' fhr.g::ﬁ fuﬁ] sach
East: Road 24 Feel Side 29 Feet 6 Inch il y ’ i 5 -
North: Plot No.B 230 Side 28 Feet& Inch Ehhaind 148 028 o
South: Road 24 Feet Side 5 Feet 14 Capital Redemplbon Fesssme MA A A
PLACE: GHAZIABAD Authorised Officer [N Eowibsiibimty = | ap s
DATE: 1“!1“!‘2“22 Eﬂntral Bank 'Df I"dla {7 Intares! Servion Corierage Halo 3 155 ans

Woten:

1 Theealeres 5 o exiract of the deladsd feral ol quane ended §nancisl raeuls Sisd with the Skock Edchangs under
Reguiabon 52 of the ZEB | Usting Cblgations and Disciosue Regquirements | Regelations, 2015, The il format of
Ihe fquesiled woded nancal mals i gealsble on the webidis of BEE Lisfed Lo, wene biaindia. oo and tha

YES BANK LIMITED: Registered Office: YES BANK House, Off Western Express Highway, oMY Wl |6, wow e NCESMATMONY,com
BANK Santacruz East, Mumbai - 400055, India e e e e s et
CIN: L65190MH2003PLC143249 | Website: www.yesbank.in | Email: shareholders@yesbank.in T

Far and on fehal of fie Boand of Dinecioms of

RELIAKCE SECURITIES LIMITED
Coi.
UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER Pace M cucubve B L 0
AND HALF YEAR ENDED SEPTEMBER 30, 2022 T
F
FOR THE FOR THE FORTHE | FORTHE = FORTHE | FORTHE [Under Requlalon S of e nsalbnty and Bankruply Board of i
PARTIEULARS Qumgﬂ HALF YEAR @mﬂ QUMEIR IHUALIF WEAR Mﬂ (Insolvency Resclution Process for Corporate Persons) Regulations, 2016
(¥ in Lakhs) ENDED ENDED ENDED ENDED ENDED EMDED FOR THE ATTENTION OF THE CREDITORS OF
30.09.2622 30.09.2622 30.99:2621 30.69.2622 30.89:2022 3089 2021 TULSIANI CONSTRUCTIONS AND DEVELOPERS PRIVATE LIMITED
(Unaudited) (Unaudited) (Unaugdited)  (Unaudited) (Unauditeg) (Unawstidesh) RELEVANT PARTICULARS
; : f 1 [Name of Corpaorate Debtor TULSUANI CONSTRUCTIONS AND DEVELDPERS PRIVATE LIMITED
Tetal ineeme frem eperatiens 639411 1,231,039 543030 | 645,130 1,244,112 D46 328 7. [Date o iqcmmzfi:lr Of Gorporate Debtor | 071061898 _ —
Net Prefit / (Loss) fer the peried ( befere Tax, | borty nder i Curort Daor | Rgirar o Conpares (- i
Exeeptional and/er Extraerdinary items) 20,759 62,269 543,030 21,517 63379 29,794 & | Coporte ety s Lined Loty | L702000L1968PTC256804
Net Profit / (Loss) fer the period before Tax ( after 5 [Adess of Ir%g%u;um i PG Back N, Gren Pk (W
Exceptional and/or Extraordinary items) 20,759 62,269 543030 | 21,517 63379 29,794 . f;l?ﬁ;;;jlﬂ%;erfﬁff = f.:‘.i:”“";i:jmm —
. . nesedd H LOFpOnale: Lhehior TIEr rece: on S1561 Lictaber, ¥
Net Prefit / (Lass) for the period after tax (after e Tt o 1ol Ocoter VL
Exceptional and/er Extraerdinary items) 15,282 46,345 22,550 16,041 47 455 22265 resalulicn process [180 days froen 2151 Cctaber, 2027]
A A ; ! B. | Mame and Regisiration number of the Rabindra Kumar Mintri
Total Comprehensive income for the period insalvency roessional acing s et | Regn. N IB11P4-0311P-PLOTOT 2017201411164
i . ESCHU RN Frafessaon
{Cﬁmpriﬁlﬁg Pf@ﬁﬂ“:@gﬁ) for the p@ﬂ@d (éﬁéf t‘ax) and §. |Addrass & emai of the intenim resciution | Add: JO-18-B, Near Asheana Chowk, Fitampura,
Other Coamprehensive Inceme (after tax)} 15,282 46,345 22,550 16,041 47 455 22 265 peofessianal, as registared with the board | New Delhi-110034. Email: miniri_cafgrediffmail com
: . . i i0.| Add ndl a-mail bo be used for Add: J0-18-B, Misde Ashiana Chawi, Filampura,
Paid up equity share capital (Face value of T 2 each) 501,117 501,117 501,098 |  SO1,117 501,117 501,098 Eﬂaii’ij?;g.i;":um et Naw Daln- 110034, Emalk fLiiani cop@gme.com
—_ - - - - - - - e e ————— — e = . ——— - - —— .—— - ————— - - -— - . - - - .- - ————— . - .—— - - E'ﬁI:I'.I'IEII" mlmlmal Pth' gE‘I‘I‘EjEIi'E
Reserves (excluding revaluation reserve) 1| Lasidate o submsson of s | 4in Noverbe, 2022,
(As per audited Balance sheet of Previous accounting year) | 2,873,089 2,873,089 2818535 | 2,868,798 2868798 | 281273 12 Shwen s ovchon, e i hime ) el
Securities Premium Account 3,229,498 3,229,498 3,229,492 3,229 498 3,299 498 3229499 | |bythelnieimRescluton Professional |
: : 3 11.| Mamas of imsalvency prafessionals idendfied| 1. Ms Bab®a Jain
(As per audited Balance sheet of Previous accounting year) hovact as authorserd representative of crecdtors|  Reg. No IBBUIPA002/1P-NIDGH 12017-2016/1 0626
i in & dass{thrae namas for each class) 2. Mr Gagan Gulag
| Net Werth | 3,442 699 | 3,442 699 . 3,360,770 | | 3 ﬁiar;ﬁ. l;i_ahm-anznnmcaua-mg-:-.'z:-m213:32
Outstanding Debt 7,649,526 7,649,526 6,384,865 | " Reg :: IEEa-1M-1-'PHﬁ553m1e$@13m
- - @) Bedevank formes availablie at i bedow at podnd na, V. Delails
Outstanding Redeemable Preference Shares - - - | i :E; nE’{;iETfif:f&iu”mﬁrégemauuea A.:lhl::;m_d nm:mpﬁ'm:: e
D b E R 1 14 1] 1]4 1] 47 | ang avaiable at: 1. Ms. %;t‘lquam ? "
ebpt qu";y atio X 5 ; Adel: ISETE Fam Mohan Plaza, Madno Kun Masier
| i ! Zahund Hasan Boad, Allababad, UP-211002
Capital Redemption Reserve Email: janbabitals @gmail com
5 = o | 2. Mr. Gagan Gulali
Earnings Per Share (of ¥ 2/- each) (for continuing Dahi10015, Emait advocatopaliggmailcom
' and discontinued operations) - _ _ _ ;'.Eqr::.aiﬂmmaac-u|p.p.uzssa-zuz*-zn:-zz-1aa.u
- Basic ¥ (before and after extraordinary items) 0.06 0.18 0.09 0.06 0.19 009 Boveenent Gir It Collge eent, Up 250002
- = . i { Email; ip larseeritahifomall com
- Diluted ¥ (before and after extraordinary items) 0.06 0.18 0.09 | 0.06 0.19 009 I Nokce & ety gven e afara Company ;a.: Trbural hasordred o oencenent o
DOrporE INSHVENCY MESEUlon prociis d ! R, EURan| NSINCHons a IWHODETS PRy
Nms Il %gﬁg;;flrn?ﬂlih%éfnﬁ Construchions and Devel I
0 g Ti “tie velppers Private Limited, are nerety caled upan o
1. The above is an extract of the detailed format of Quarterly/Annual Financial Resullts filed with the Stock Exchanges wndier Reguilation 33 and 52 of e SHRI ((Listing ikt ik grockon erbaoredin November, 2022 ko e niaim resollon professlnivat
and Other Disclosure Requirements) Regulations, 2015. The full format of the Quarterly/Annual Finandial Results are availzible on tihe Stodk Exdnange websites 1 The fnancia rectiors shall ubenit T s witspaf by lecironic means caly. All ather cedior
(www.bseindia.com and www.nseindia.com) and Banks website www.yesbank.in i Ea;-=ub_1uﬁe_*:£rgslwi1nam::-‘nEemn. cliskopils koo AN
. . . ' - > - . AN Chacear De INgQ Hr & &abs, 3% 1580 ajans BIOICE D sNdil In w115 CNoNCeE O
2. Information relating to Total Comprehensive Income and Other Comprehensive income are not furnished as limd AS iis mot yet madie appilicable to thants aifhorisad recseniatve i among i thres Inoivarcy profestionsis kelod gainst iy No. 13
an:tas&_JIJ'-:lnsedrEp-'asantal'r-ﬁa n[he_dai5|!-::n'naer,'ar5]inFm'1m.
For YES BANK Limited " WorkmaEnpiyas] Form C - Fnanca Gratr: Forn A Fnancal ediors i a ias: Fom D
] . WirkmanEmplavas: Fam E - Aulharized Rapresenlative of WorkmenEmployes; and Form F Char
Place: Mumbai Prashant Kumar Creditors. Gopy of the abave Farms can ba downloaded from hétps:\bbi. povin'downlcadfarm. himl
Date: OCtOber 22' 2022 Mana in Director & CEO VI Subimasgion of Talse ar masleading proots of claim shall afirac] penales Sdl-
&ing Date: 23.10.2022 Rabindra Kumar Mintri, Insoivency Professional
 Place:NewDemi  Regn No.: IBBIIPA-001/IP-POOTO7/2017-2018/11154)
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T T Har 2| TS, frd o I o @vg--1, geile]—3 ey, foren-mfurarars, sowo # fera 2 | _|respect of Carporate Deblor [Ordur received an 21st Oclobar, 2027]
‘ﬁ’ . UAATEC wwnLireps. gov.in T8 T £ | ﬁ’t ’ﬁﬁ' — ™ Fé:ﬂﬁﬁ' gr?:tﬁpﬁsm”n . |I15|:-I'.'E"|"'5' 112::: 'q-l;"s IEEEn:IM Deloter, 2022
glEl “Eill\slil X H‘Iﬁq a . - ] =2 ™o 158 H
Eﬂ?ﬁﬁﬁ éﬁw 39-1_w TP 5 ok o mfﬂﬁf /! a0 Wi 11.134 ﬂﬁl“l_" i |.132 & |Mame and q?i-..!mlim'- number of the Eabigdni\a;llspr:?ﬁr MPEEF?“ S
e{ él?ﬁﬁlq ﬂr 7 5&1;-?1.5 . - ;T?‘g? {d:: '-{-ITE 4 68 ":Iﬁ'ﬂ"’l', ﬂ"@. 16 'l'ﬂE 'Eﬂ"-ﬂ g:;id-.-ij;: gﬂiﬁfﬁ:.am'"g ag Irerim egn. Mo IBEVIFA-0011 HY -J0fan
3 THTHTE ; 9 | Address & email of the interim resalution | Add: A0-15-B. Near Ashiana Chowd. Pitampura
Ted GeptHen I o q : prafessional, as registered with the board | New Dedhi-110034, Email: mint_cagredifimail cam
q Uch TS " =wETit AT 7 =T e 201002022 10 Addrass and e-mail io b usad for Add: JO-16-B, Near Ashiara Chowk, PRamgura
ﬂmmwf?t? il fhe Inberrm Mew Delbi-110034. Email; tulsiani.cinpi@gmail.com
. 1s . solution Profassianal Ph. Mo: 0611163848
RIEC] FﬁTﬁ EF;T W A SR - 4 PUBLIC NOTICE 11| Last date for submissianof daims Alh Mowamber, 2022
[fFraq 3(3) & srgwRvT #] - 12| Classes of craditors. if any, under Gausa (b)| Romebiyers
NIGI é F\]ﬁ'[ % . . . TARC Limited of sub-section (B4) of sectian 21, ascerained
. TSNS H ITER HF BT FRAMIRIOT 99 & FHel Regd. Office: 2" Floor, C-3, by e Ineeien Resoldion Professions
SURSRRE 5 - T oanEré A Qutab Institutional Area, 13| Names of insclvency professicnats dentibed | 1, Ms, Babita Jain
10.000 a.sﬁ PEIL STACT | 92/23 %[/;Z s‘;ﬂtﬁ 2022 Katwaria Sarai, New Delhi-110016 ma:tdaaa:“_llmsenr:;pﬂa;ammffq*ﬂgnlmm . rzﬁgﬂg.lﬂ ;EEI.'!PH.-EI;II.'IP-"-IEEIEH-I*:I*.'-;':I1;-i".l.'|:-|?i-i
) qregoid sfvedl urgae g - 3MISH CIN: L70100DL2016PLC390526 inaclass (Iheea names foreach class) . Mr. Gagan Gulati .
W : Feq. No. IBERIPA-O02 IP-NOOAER2019-202 012832
-a % l Email: 63ADDJAY @ TARC.IN 3. Tanveardahi
. GCRINCIICEILE |
S el R R y This is to inform that M/s TARC Limited, Filh s FIEVER R ey i
= . A & S bl B SWRIF dHel Bl gabal R Yo d1 1,42,180.00 9 & werax 1,13,000.00 havina its Registered Office at 2™ Floor 141 () Relevant farms avaiable al Mentioned below at point ne. V. Details of
SIeAd S0 A B IReHRT $ Ay 17 sracar, 2022 B SIS §° H IR BH DI TATEDBR] d o . J (k) Detais of suthorized rapresentativas | Authorised Representatives
HHTIF TR _ 3 at 7ot T C-3 Qutab Institutional Area, Katwaria Sarai, are avalahia Bt 1. Ms_Babita Jain
5 ¢ (d=1) & wHeT TS sded ywqd B M| New Delhi-110016, in respect of Letter of Add: 358/ Ram Mahan Plaza, Mach Kunj Master
h T 31425 : Intent for grant of license for setting up of «#hurul Hagan. Road, Allshabad, UF-2 11002
T THAT SRR ATER Bl SR PR Al S R ATER] B g 25 e, 2022 B g gup A i
HhAT aiﬁl:l ;Em afjﬂs‘ G{Tjﬁ? HFAT B Gollhd ATy fjécm Eal jﬁrﬁvrfﬁ Tq a4 . i @ et frdeor | | & affordable Residential Plotted Colony gngjlé:;::t&lﬂﬁggm;mm
I Hel Dl g 91 & feadi # gra: 11 aﬁ%’ I 499 & SRME SUA g | afd W?ﬁﬁ % fodfl a9eR @ (DDJAY) over an area measuring 6.95 Acres Add: #1749, First Floor, Sudershan Park, New
; g _ CoL : (after migrating 2.95 acres from license no Dedhi=110015. Email: advocalegulasiigmal com
Fﬁ@zﬂ_ Th SICEE| speran EECINECH] Hfﬁ kil ﬁ'm BN aﬁg\ Jmufed 8, 1 98 W _(ﬂ‘a'ra—cﬁ grdsii & W) SR | | 30 0f 2013 & an area measuring 4.0 acres 3 TarmaEr!Iahhu R
T T4 = ENEINIEI qﬁ @ W # faaxor va sww srftga faffe @ I Tq od, AfE PIg B, sreEwdEn | | from license no 31 of 2013) in the revenue ::ﬁ. ':?;g;;ﬁ?:s;i::ﬁ;f ?'hi’:,‘,::é;;jﬁciﬂpr
21 3 3 ®1 41 - 255, grgdl AT, SfiEell v - 1, 78 fawell - 110020 # g e @1 fafy @ A9 71 @ | | estate of village Maidawas, Sector-63A, Gavammans Gils Inter Callags Mserut, UP.250002
AR 3IER AT S IHhaT & | I SR IfeaRad ¥9g @& Hiax &1 mufed yra 981 &1t 8, @ o9eRi @ | | Gurugram, Haryana; in terms of Memo Emall: ip.tanveenishi@gmal com
el foh arsn e ¥ yfafted!, FE @ AR S B 39 B $ fow SuRied wifaer & qsd W e #§ we | | No.LC-4616-JE(DS)/2022/3208 dated] |l ﬂ""ﬁﬁ:eﬂf ven 'mn'ﬂf*«?a"ﬁ'ﬁi'fﬂq‘?n“.lﬁ? ‘|;r|.|i:;::|il:hiﬁl*.;r3|5'ﬁ |r-“.;:jm_:~.|1;r$nnmna;; ::n:
*ifare-19 A SR wE Al e fewr S e gearg @ At 25 See, 2023 @1 fgiRa §, P W %1.1()t.20§|2 of D|r|e_|ctorate o(f;hTOV\c/jn anhd Ln’:‘;‘m&;_ﬂ-lnﬂﬂiﬁzﬁm lon process of he Mis Tulstars Constnuctins a lapers Priv
Q'Eﬁ'q éﬁ e TS HROT ijszng PN | afe ?B\T‘é ATER ﬁ?rcﬂ‘s‘ T 9N AT BT ENMEIECHI gl dl SS9 37U ountry Flanning, aryana,l’ f‘m \garn. Il. The craditors of M's. Tulsiard Canstections and Devalkapars Private Limisad, are haraby called wpon b
smafe, afy ers &, & W 8 BT A | The Company hereby confirms it has not sunmet thair claims with proaf on or befare dth Movembear, 2022 1o the interim resolution professional at
-@[ a'aﬁ' g,; ' ' g made any allotments ever on this property. e address menticned againsteniryNo. 30, - _
’ argaw+ gfvedr yrgde fafies However, any person and or body corporate Il The .'namal EA’!UIEIJ[E-.EI‘:-EH suimit their ciams with proo by 5|EFJIE*"E- mgans anly. &l other creditors
Eacul gﬁf{ havi biecti o th q may submi tha claims with proofin person, by posd or by electronic mesns.
ﬁ ﬁ f P MY ¥ S9a fag ?V'”Q any o jelC 1ons _0 € propose . ATinancial credilor betanging o2 class, as Bsted against e entry Mo, 12, shall indicate &5 chaice of
il g&dlo/— migration may write/email to the Company autharised reprasentative from amang the three insolvency prafessionals isbed agansl entry No.13 o
&0 f[ gﬁj:ﬁ and or make a submission to the office of acl &5 authorisad represenlative of the class [Homebuyers|in Form CA&
JpaE fafgs i W, The: cialms may be subimitted In thesr specified forms, Form B - Cperaticnal Credifor (Ofher than
the STP Gurugram / DTP Gurugram within g ol e ot
ﬁmaz a; a‘ mﬁ m:ﬁ. a} GTmW 30 d f th bl t f th t ""I':""'"MIE'MIHE'?L’E:'- Farm G = Firgncial Cradiles, Foe G- Frandsl Credan ina class: Form D=
) a; ays from the publication of this notice. WarkmenVEmploye; Form E - Authorized Representatve ol Warkmen'Emplayes, and Form F Other
aglal";l : S| e i Cradibars. Copy ol thi above Forms can be dowrioaded fram hips:fibb gowin’dawnloadiorm.himl
Elﬁ i 21 2022 ar - 255, gi=dl | 3t Y - 1, ;g/RC Limited W, Submizsion of fales ormisleadng proofa of dem shal attract penalties Sl
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PUBLIC ANNOUNCEMENT

| Under Regulation & of the Insolvency and Bankruptey Board of India
{Insoivency Resolution Process for Corporate Persons) Regulations, 2016]

TULSIANI CONSTRUCTIONS AND DEVELOPERS PRIVATE LIMITED
RELEVANT PARTICULARS
1. |Name of Corporate Debtor TULSIANI CONSTRUCTIONS AND DEVELDPERS PRIVATE LIMITED

2. | Date of incamaration of Camporate Dabbar | 0770619549
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